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The delay in commissioning of the IIL
Unit have been due to delay in respect of
equipment from BHEL. have indicated that
-delay has occured in obtaining the import
licence and in complying with the pioce-
dures followed by M|s Hitachi for the ins-
ipection of the equipment ,etc.

It is not possible to estimate the loss in
terms of oscalation in price and industrial
.production.

The monitoring of the projects has becn
‘stepped up to expedite the timely comple-
tion of various activities by the project
.authorities and the various equipment sup-
pliers.

‘Separate Postal Division for  Kalahandi

District

423, SHR1 CHINTAMANI D ANI-
'GRAHI: Will the Minister of COM-
+ MUNICATIONS be pleased to state:

(a) whether Governmenf are aware of
'the demands of the people of Kalahandi
District for making Kalahandi a separate
postal division in Orissa;

(b) if so, whether in view of the
backwardness of the district, and in view
«of the district having two tribal blocks,
‘Government propose creating a separate
postal division for Kalahandi soon; and

(c) Whether the proposal for bifurcating
the present Bolangir Division has come
from the Superintendent of Post Offices
of Bolangir Division justifying bifurcation
in view of the increasing workload?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI VIPAY N. PATIL): (a) The propo-
sal for creation of Kalanhandi Postal Divi-
sion was taken up by some of the Hon’ble
Members of Parliament.

(b) and (c). Postal Divisions are at pre-
-sent bifurcated|created in accordance with
‘the norms prescribed in this regard. On
“the basis of these approved norms, a Pos-
tal Division is considered ripe for bifurca-
tion when its work load reached 2.6 units.
Word load of Bolangir Postal Division
which at present comprises Kalahandi dis-
trict comes to 2.24 only and, as such, its
‘bifurcation and creation of a separate
kalahandi Division is not found justified.
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Serious Power Shortage in U. P.

*425. SHRI GHULAM MOHAMMAD
KHAN: Will the Minister of ENERGY
be pleased to state:

(a) whether it is a fact that faced with
a projected 30 per cent power deficit in
the Sixth Plan and cuts in its annual power
outlays Uttar Pradesh is in grip of serious
power problem;

(b) whether the Union Government are
considering proposals of the State for large
hydro-electric projects;
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(c) whether the State had also submit-
ted proposals for funds from the World
Bank and other international agencies; and

(d) what special steps are proposed by
the Centre to help the State in complet-
ing ongoing schemes and check deteriora-
tion in its economy?

THE MINISTER OF ENERGY (SHRI
A.B.A. GHANI KHAN CHOUDHURY):
(a) The power shortage in U.P. has come
down from 23.9 per cent in 1980-81 to
22,4 per cent in the yéar 1981-82 (April
1981—Jan. 1982). The supply position
has further improved in the month  of
March, 1982 and the system is able to
evacuate power to other States in the
Northern region. The power cuts have
. also been mostly removed.

(b) Yes, Sir.  Six Hydro-electric sche-
mes were received out of which two have
been accorded techno-economic clearance
by the Central Electricity Authority and
the remaining four are under examination
in the Central FElectricity Authority.

(¢) Yes, Sir. Power projects have been
posed for external assistance where appro-
priate.

(d) The shortage of power in the State
is mainly due to delay in commissioning
of generation projects and on account of
poor capacity utilisation of the thermal
power plants in the State. The  State
Electricity Bocrds have been advised to
take concerted action to arrest slippages in
commissioning of projects and improve the
performance of the thermal power plants,

Central Government have been render-
ing assistance to the State Electricity
Boards to help them expedite.their com-
missioning of projects,  Follow-up with
the manufacturers like BHEL and 1LK s
done by the Central Electricity Authority
and the Départment of Power to expedite
supplies. Central Government also tries
to ensure adequate allotment of key coa-
struction materials.  Guidelines have also
been issued to the State Electricity Boards
in regard to scientific prdject management
and monitoring of projects.

The Centre gives assistance to the States
for their Plan on the basis of the formula
approved by the N.D.C. Central assistance
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is given for the Plan as a whole and not
for any specific sector or project. The
outlays for projects are decided taking
into account the Central assistance and the
States own rescurces. Adequate funds
for certain power projects in U. P. State
have not been provided to the extent
necessary since the States own resourcs
have not been adequate.  Mobilisation of
additional resources by the State would be
needed to step up the outlays for power
projects.
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